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TRANSFER PETITION (CIVIL.) NO(s). 618 OF 2003

RANI

VERSUS

NARESH CHOKHANI

(Wth appl n(s) for stay, c/ del ay in filing count er
pogr aphi cal
error.)

W TH

T.P.(C NO 682 of 2003

(Wth appl n(s) for stay)

T.P. (CRL) NO. 289 of 2003

SECTI ON XVI A

Petitioner(s)

Respondent ( s)

affidavit, correction of

(Wth appl n(s) for exenption fromfiling OT.,stay,c/delay in filing counter affidavit)

(For final

di sposal)

Date: 20/07/2005 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ASHOK BHAN
HON BLE MR JUSTICE S.B. S| NHA

For Petitioner(s)
M. N raj Sharm, Adv.

For Respondent (s)
M. Shivaji M Jadhav, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Adj our ned by ei ght weeks in vi ew of
e letter

circulated by the counsel for the petitioner.

(J.S. Rawat)
Court Master

t he request made in

(Anand Si ngh)
Court Master

ty

th



